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The High Court of Gujarat
Ahmedabad
Date: - 08/10/2026

NOTICE
HCG-01/2026

It is hereby notified that on 09/10/2026;

At 02:30 PM Hon’ble Mr. Justice Bhargav D. Karia and Hon’ble Mr.
Justice Pranav Trivedi would sit in Special Division Bench and take up
the notified matter/s.

After completion of matters at Sr. No. 1 above, Hon’ble Mr. Justice
Bhargav D. Karia and Hon’ble Mr. Justice L. S. Pirzada would sit in
Special Division Bench and take up the notified matter/s.

At 02:30 PM Hon’ble Mr. Justice llesh J. Vora would sit Single and take
up the notified matters.

After completion of matters at Sr. No. 3 above, Hon’ble Mr. Justice
llesh J. Vora and Hon’ble Mr. Justice R.T.Vachhani would sit in Regular
Division Bench and take up the matters as per Roster.

At 02:30 PM Hon’ble Ms. Justice Gita Gopi would sit Single and take
up the notified matters.

After completion of matters at Sr. No. 2 and Sr. No. 5 above, Hon'’ble
Ms. Justice Gita Gopi and Hon’ble Mr. Justice L. S. Pirzada would sit in
Regular Division Bench and take up the matters as per Roster.

At 02:30 PM Hon’ble Ms. Justice Vaibhavi D. Nanavati would sit Single
and take up the notified matters.

At 02:30 PM Hon’ble Mr. Justice Nirzar S. Desai would sit Single and
take up the notified matters.

At 02:30 PM Special Division Bench, Comprising Hon’ble Ms. Justice
Nisha M. Thakore and Hon’ble Mr. Justice P. M. Raval, as per Part-B
of the Present Roster would not assemble.

After completion of matters at Sr. No. 1 above, Hon’ble Mr. Justice
Pranav Trivedi would sit Single and take up the matters as per
Roster.

After the work of Division Bench is over, Hon’ble Mr. Justice
J. L. Odedra would sit Single and take up the notified matters.

By Order
Sd/-
Registrar Judicial



